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Human Milk, as the next best option alter natural breastfeeding and express breastfeeding

for feeding of sick newboms for their better survival.

Further, as per the Infant Milk Substitute Feeding Bottles, and Infant Foods
(Regulation of Production, Supply and Distribution) Act, 1993, as amended in 2003,
Infant milk substitutes, if medically indicated should only be used on the advice of a

health worker.

Change in food habits to control diabetes

3433. DR. ASHOK BAJPAT: Will the Minister of HEATTH AND FAMILY WELFARE
be pleased to state:

(a) whether Government is aware that the number of diabetic patients has

reached an all time high now;

(b) if so, whether a change in our food habits has made us to be diabetes
affected;

(¢) 1if so, whether Government is considering to have a public campaign to

create awareness about avoiding use of preserved food;
(d) if so, the details thereof, and
(e) il not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRT ASHWINI KUMAR CHOUBEY): (2) The ICMR-INDIAB Study reported
62.4 million people with diabetes (=20 vears of age) in 2011 & 73 million are estimated
for 2018.

(b) to (&) Risk factor of common Non-Communicable Disease (NCD) including
Diabetes include unhealthy diet, lack of physical activity, use of tobacco product and
ageing inter-alie. Obesity is one of the mportant risk factors of diabetes. Excess
consumption of calorie dense foods containing high levels of saturated fats, trans-fatty
acids, and free sugars and/or salt either alone, or in combination with nsufficient

physical activity, can contribute to obesity and diabetes, as well as other NCDs.

The Central Government is implementing National Programme for Prevention and

Control of Cancer, Diabetes, Cardiovascular Diseases and Stroke (NPCDCS) for
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interventions upto District level under the National Health Mission. NPCDCS which has
focus on awareness generation for behaviour and life-style changes, apart from early
diagnosis, treatment and follow up of non-communicable diseases. Population based
initiative to prevent, control, screen and manage common NCDs also helps in generating
awareness on risk factors of NCDs. Food Safety and Standards Authority of India
{(FSSAI) has taken steps to reduce, exposure to HFSS (High Fat, Salt and Sugar) food.
FSSAT has notified draft Labelling and Display Regulations on 27.06.2019 whereby
packaged food companies are required to declare nutritional information such as calories
{energy), saturated fat, trans-fat, added sugar and sodium per serve on the front of the
pack. FSSAI has nudged the industry to promote healthier food options and reformulate
their products to reduce fat, sugar and sodium. FSSAI has also launched infotainment
campaign named “Aaj se Thoda Kam’ and ‘Transfat elimination” which focuses on
limiting consumption of foods high in Fat, Salt and Sugar and removing trans fat from

daily diet.

FSSAI has also taken steps to promote public awareness on safe and healthy
eating habits including Hat Right India nitiative, Eat right website, video library on Hat
Right website with educational films on safe and nutritious food habits, resource books
like pink book, yellow book etc.

Doctors applying for VRS

3434, SHRI RAM NATH THAKUR: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether some doctors of Sports Injury Centre, Safdarjung Hospital and
Dr. RML Hospital have requested for Voluntary Retirement Scheme (VRS);

{b) il so, whether any of them had been facing inquiry;
{c) whether before granting VRS, they have joined private hospitals; and
{dy 1l so, what actions have been taken agamnst them?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (d) Requests for voluntary
retirement from service by doctors of Central Government hospitals belonging to
Central Health Service (CHS) cadre, including from Sports Injury Centre, Safdarjung
Hospital and Dr. RML Hospital are received from time to time by Government, on which

decisions are taken as per extant rules and procedures.



